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PAPEBS LAID ON THE TABLE

PEPSU R u le s  o f  E x e c u t iv e  B u s in e s s  
(V a lid a t io n )  A c t

The Deputy Minister of H on e Affairs 
<Sbri Datar): I  beg to  lay on the Table 
a  copy of tbe P atia la  and E ast P unjab  
S tates Union Rules of Executive Busi­
ness (V alidation) Act. 1954 (Presi­
dent’s Act No. 6 of 1954), under fiwb- 
section (3) of section 3 of the P atia la  
and  E ast P un jab  StJates Union L egi^  
la tu re  (Delegation of Pow ers) Act,
1953. [Placed in  the Library. See 

No. S-82/54].

SPECIAL MARRIAGE BILL

The Bliiiistcr of Law and Minority 
Affaks (S te i Biswas): I  beg to lay
on the Table a copy of th e  R eport ol 
th e  Jo in t Committee on the  Bill to 
provide a  special form  of m arriage in 
certain  cases, and for the registration 
of such and certain  other m arriages.

GENERAN b u d g e t —contd.
Mr. Speaker: The House wiU now

continue the general discussion on the 
;eneral Budget.

As House wiU be sitting  today 
dU 7-30 p.m., the  P riva te  M embers’ 
Business wiU be taken up from  5-00 
p ip , to 7-30 p,m. instead of from 4-30 
p jn . to  7 p.m.
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